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[Plared,irr Library, set No. LT-UI/69.1 
NOTIFICATIONS UNDER ALL-INDIA 

SERVICES ACT 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI K. S. RAMASWAMY): On 
behalf of Shri Vidyacharan Shukla, 
I beg to lay on the Table a copy each 
of the following Notifications under sub-
section (2) of .ection 3 of the All India 
Services Act, 1951 :---

(I) S. O. 381 published in Gazette of 
India dated the 28th January, 1969 cons-
tituting the Indian Medical and Health 
Service. 

(2) The Indian Medical and Health 
Service .(Recruitment) Rules, 1969, publi-
shed in Notification No. G. S. R. 259 
in Gazette of India dated the 15th 
February, 1969. 

The Indian Medical and Hellth Ser-
viee (Cadre) Rules, 1969, published in 
Notification No. G. S. R. 260 in Gazette 
of India dated the 15th February, 1969. 

(4) The Indian Medical and Health 
Service (Initial Recruitment). Regula-
tions, 1969, published in Notification 
No. G. S. R. 261 in Gazette of India 
dated the 15th February, 1969. [Plared 
in Liabrary. See No. LT 152/69]' 

PAPERS UNDER COMPANIES ACT 

The Doputy Minister in the Depart-
ment of parliamentary Affairs, and in the 
Ministry of Shipping & Transport Shri 
Iqbal Singh I beg 10 lay on Ihe Table 

(I) A wpy each of the followinll 
papers (Hindi and English ven;ions) 
under sub-section (I) of ICCtlon 619A 
of Ihe Companies Act, 1956. 

(i) (Review by the Government on the 
working of Ihe Hinduslan Shipyard 
Limiltcd for th. year 1~7. 

(ii) Review by the Government on 
the workinll of the Mogul Line Limittcd 
for the year ended the 31st December, 
1967. (1'Iar~dln Ub/ary. S" No. LT-
153/69.) 

(2) A copy of tile Hooilly River 
Bridges Act, 19611 (Presidedent's ACI 
No. 31 of 1968) published in Gazetle 'of 
India dated ttle ~ *,,-bcJ, 1961 
Un"er ,,,b-sectjoll (3) 01 section 3 of ~ 

W !st B!n~al Stale Legislature (Oclcp-
tion of P"wers) Act, 1868. (Pfaad iN 
Library. See No. LT-154-59.) 

(3) A copy of the Paradip PorI Trust 
(Procedure al Board Meetings) Ammend-
m,nt Rules. 1968, published in Notifi-
cation No. G.S.R. 10 In Gazelle of 
India dated the 4th January, 1969, under 
sub section (3) of section 122 of the 
Major Port Trusts ACI, 1963. (Plaudi. 
Library. Set No. LI-lS5/69.) 

11.30 hI'S. 

MESSAGE FROM RAJYA SABHA 

SECRETARY: Sir, I have to rO'Qrt 
the following message received form !he 
Secretary of Rajya Slbha :-

'I am directed to inform the Lok Sabha 
that the Rajya Sabha, al iti silling held 
on the 25th February, 1969, has passed 
the enclosed motion referring the Indian 
Medicine and Homoeopathy Central Coun-
cil Bill, 1968, to a Joint Committee of 
the Houses and to requesl that the con.-
currenee of the Lok Sabha in the said 
motion and Ihe names of the Members of 
the Lok Slbha to be appointed to the 
said Joint Committee may be communi-
cated to this House. 

MOTf()N 

"That the Bill to provide for the con-
stitution of a Contral C,uncil of Indian 
Medicine and Homeopathy aDd the main-
lonance of a Central Resister of Indian 
MediciAe and Homeopalhy and for mal, 
Icrs connected therewith, be referrod to a 
Joint Committee of the Housel oonsistinl 
01 33 memb;" II momberl from tbll 
Hou"", namely :-

I. Shri J. C. Nagi Ileddy 
2. Shri Suresh J. D,sai 
3. Shri Shee! Bhadra Yajee 
4. Shri Narayan Patra 
S. Shri Lokanath Misra 
6. Dr. Dhai Mah.vir 
7. Shri Jagal Narain 
8. Shri N.P. Chaudri 
9. Shri B.D. Upadhyaya 

10. Shri M.P. Bharpva 
II. Shri Krilhan Kanl 

and 22 m'mb:rs from the Lok 8ahhs; 
that in ord:\' to constitute I mClliDJ 

or tI!o JoiQt ComrtPttcc tbe qIIOl'IIIII Ib,U 
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[S,cretary 1 
be one-third of the total numb or of mem-
bers of the Joint Committee; 

that in other respects, the Rules of 
Procedure of this House relating to 
S~lect Committees shall apply with such 
variations and modifications as the 
Cha;nnan may make; 

that the Committee shall make a report 
to this House by the first day Sixty-ninth 
Sesshn ; and 

that thts House recommends to the 
Lok Sabha that the Lok Sabha to join In 
the said Joint Committe! and communi-
cate to this House the names of members 
to be appnl nted by the Lok Sabha to be 
Joint Committee," 

PUBLIC ACCOUNTS COMMITTEE 
FORTY-NINTH REPORT 

SHRI DATTATRAYA KUNTE 
(Kolata): beg to present the 
Forty-ninth Report of the Public 
Accounts Committee on action taken 
by Government on the recommen-
dations of the Public Accounts Commi-
tt~ contained In their Twenty second 
Report on Third Five Year Plan of the 
Railways-Chapter I and Paragraphs 16-17 
of the Ardit Report (Railways). 1967. 

BUSINESS OF THE HOUSE 
THE MINISTER OF PARLIAMEN-

TARY AFFAIRS & TRANSPORT 
(SHRI RAGHU RAMAIAH): With 
your permission, Sir, I ri§e to annOunce 
that Government Busine.. In house 
durin~ the week commencing 3rd March, 
1969, will con.ist of: 

(I) Further discussion on the Railway 
Budget for 1969-70. 

(2) Discus-ion on the Resolution to 
be moved by Shr; Shri Chand Goyal 
seeking disapproval of the Customs 
(Amendment) Ordinance. 1969 and con-
sideration and pns~ing of 'he CustClms 
(Amendment) Bill, 1969. 

(3) General discussion on the General 
Budget for 1969-70. 

SHRI SURENDRANATH DWI-
VEDY (Kendrapara) : Sir, in this 
prolramme I do not find any m<l;uion 
about the motion moved by the 
Home MInister on the Report of the 

Committee on Defections. As Y(JU know, 
the Congress-Swat antra coalition has 
come into being in Bihar and it has taken 
four defcctors from BKD, although thi. 
C~mmittee has recommonded that no 
defector should bo given any post. This 
is a very important matter. Therefore, 
discussion on this report and this issue 
should be held som,time next w,ek. 
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